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Dateand Place  131h May 2022, Barsda

TATA CAPITAL HOUSING FINANGE LIMITED

Resd. Office: 11th Floor, Tower A Peninsula Business Park, Ganpatrag

WL

TAT Kadam Warg, Lower Pacel, Wumbi400013 CIN No. UST150MH2008PLC 187552
POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

{As per Appendix IV read with Rule &1) of the Security Interest Enforcement Rules, 2002)
Wheraas, the undersigned baing the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Sacuritization and Reconstruction of Financial Assels
and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred
under section 13(12) read with rule 3 of the Security Interesi (Enforcemant) Rules,
2002, issued a demand nofices as mentioned below calling upen the Borrowers to
repay the amount mentioned in the notice within 60 days from the date of the said
nolice.

The bomrower, having failed o repay e amount, notice is hereby given 1o the boemower, in
particular and the public. in general, that the undersigned has taken possassion of the
property described hersin below in exercise of powers conferred on him under
section 13{4) ofthe said Act read with rube B of the said Rules.

The borrawer, in parlicular, and the public in general, are heraby cautioned nod o deal with
the propeny and any deslings with the property will be subject to the change of the TATA
Capltal Houging Finance Limited, for an amount referred to below along with
interast thareon and penal interesl, charges, costs ele. from date marntioned balow.
The barrower's attention is invited to provisions of sub- section (B) of Section 13 of
the Act, in respect of time available, to redesm the secured assals,

AU SMALL FINANCE BANK LIMITED scheaued commercasan

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC0O11381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE
Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited [A Scheduled Commercial Bank) under the
"Securitization and Reconstruction of Financial Assets and Enforcermnent of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers
conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice on the date as mentioned
below calling upon the borrowers to repay the amount mentioned in the said notice within 60 days from the date of receipt of the said notice as perthe
details givenin below table: -

Date af
Possession Taken

13(2) Notice
Date & Amount

MName of Barrower/Co-Borrower/
Mortgagor/Guarantor/Loan Afc No.

Description of Mortgaged Property

Loan Hamae of Oibligen{s) | Hair(s)' Amounl & Dake of | Passession

Account Mo, Legal Representative(s) Demand Motice Date
10374778 | Mr. Nitin Gordhanihai Domadiya, Rz 1,830,398 120652022
Mrs. Jasmitaben Nitinbhai as on 12-Aug-21| Physical

Domadiya

Description of ihe Secured Asseis / Immovable Properties | Morigaged Properties:-
All fhe rights, pieca & parcel of Immaovable property bearing Fiot no 103N, admeasuning
49,598 Sg. Mirs,, i.e. 537.98 3g. Ft, Known as “Gokuldham™ bearng Revanue Survey Mo,
11282 admeasuring 54329.00 Sq. Mers,, layout plan Chied Exacutive officer Jamnagar
Araa Development Authorty (Jada) eir no - WS Tek/1421B/62028 Onder on DL
21.01.2008 and after that entire post of sacretary. Exacutive committes daputy District
Developmend office (Revenus], Disinct Fanchayat, Jamnagar dated 23.03.2007 Orderno
Rev/ 1 BEHRegMNot17/2007 has been nonagriculiural fior residential punposes use,
Jamnagar Area Davalopmant Authodty their no WS Tak VL POS-21218. 11144863 D,
20.10.2071 g5 order Engraunn as par plan Fiol no 103 Adm 866.81 Sq. ME. that amigrated
F1|;|I 103 Jamnagar Area Development Authority their ng JVWS Tek/V P/A-1114/5-2121/A-

111404864 D8, 20.10,2011 constructed fotal 16 Plotting plan sanction and Sub plot 10374 fo
103F plan sanchion. Siuate and Located Ranjitegar Boad, Sub District & District:
Jamnagar Cly of Gujaral. Boundad as follows:- Narth by = Sub Plol no 103/'M, South
by : Sub Flat no 103/0, East by: Plot No 181 & 162, West by: 7.50 Miters wide road

DATE :- 14-05-2022, Sd'- Authorised Officer
PLACE :- JAMNAGAR For TATA CAPITAL HOUSING FINANCE LIMITED

{Loan A/C No.) L9001060117418257, l9Dec21 % 19,56,101/- Al That Part And Parcel Of Residential/Commercial Property Land -May-22
Udeshi Manojirhai Giradharbhai Rs. Mineteen Lac Fifty-Six Buibding / Strecture And Fixtures Property Situated At Municipal
{Borrower), Aashaten M Udeshi (Co- Thousand One Hundred Corporation Vishnu Glass Gallery Nr Patel Deli Maoti Bazar At Gondal
Borrower), Harsh Manojbhai Udeshi | One only as on 9-Dec-21 Rajlat, Gujarat. Admeasuring 294 Sqyds
(Co-Borrawer) I
fLoan AC No.) LO90010611 21521531, | 9-pec-21 7 3.63,738f [ Al That Part And Parcel OF Residential/Commercial Property Land / 9-May-217
Udeshi Mano|bhal Glradharbhal Rs. Three Lac Sixty-Three Buliding f Structure And Fixtures Property Situated At Municipal
(Bormower ), Aashaben M Udeshi (Co- | Thousand Seven Hundred | Corporation MNr Patel Dell Mot Bazar Vishnu Glass Gallery At Gondal,
Borrower), Harsh Manojbhai Udeshi Thirty-Eight only as on Rajkat, Gujarat. Admeasuring 294 Sgyds
|Co-Borrower) | 9-Dec-21
(Loan AFC No.) L90010607 17029312, {17-lan-22 ¥ 38,78,280/-| Al That Part And Parcel Of Residential/Commercial PFroperty Land 11-May-22
Yogi Industries [Borroweer], Parmar Rs. Thirty-Eight Lac Building / Structure And Fixtures Property Situated At Freehold -
Haresh Bhai Jayanti Bhai [Co- Seventy-Eight Thousand Within Municipal Lirmit B 5 No 232 Khodivar Nagar 63 64 112 Nr.
Borrower), Parmar Kamieshbhai | Two Hundred Eighty anby ‘Water Tank Sawvar kundla Amreli, Gujarat. Admeasuring 124 Sqyds
laymtibhai [Co-Borrower), Parmar Hiral) as on 13-Jan-22 (Property 2) Property Situated At R 5 No 232 Khodiya Nagar 173 Paiki
Ben Haresh Bhai (Co-Barrower), Nr. Water Tank Savar Kundla Amreli, Gujarat. Admeasuring 111 Sqyds
Parmar Manisha Ben Kamlesh Bhai [Property 3] Property Situated At B S Mo 232 Khodivar Nagar 53 North
(Co-Borraower] Siche Nr. Water Tank Savarkundla Amrell, Gujarat. Admeasuring 333
i Sgyds
{Loan AJC No.) L9001061121190970, | 17-Jan-22 ¥ 5,17,397/- All That Part And Parcel OF Residential ‘\Commercial Froperty Land /f 11-May-22
Yogi Industries (Borrower), Parmar | RS, Five Lac Seventean Building / Structure And Fixtures Property Situated At [Property 1)
Jayantibhai Madhajibhai{Co- | Thousand Three Hundred Freehold - Municipal Limit Metro And Urban B 5 Na 232 Khodiva
Borroswer), Parmar Lalita Ben Jaynn Ninety-Seven anly a5 on Magar 173 Paikl MrWater Tank Savar Kundla Savar Bundla Amrell,
Bhal [Co-Borraweer), Parmar Manlsha 13-lam-22 Gujarat, Admeasuring 124 Sqyds [Property 2) Property Situated &t R
Ben Kamlesh Bhai [Co-Barrower), 5 No 232 Khodiyar Nagar &3 64 112 Nr Water Tank Savar Kundia
PFarmar Hiral Ben Haresh Bhai Armnreli, Gujarat. Admeasuring 111 Sqgyds (Property 3} Property
{Co-Borrower) Situated At B 5 Mo 232 Khodivar Nagar 63 Morth Side NeWater Tank
I Savarkundla Amreli, Gujarat. Admeasuring 333 Sqyds
{Loan AJC No.) L9001061124382230, | 17-lam-22 ¥ 3,23,276/- All That Part And Parcel OF Residential /\Commercial Property Land / 11-May-22
Yogi Industries [Borrower), Parmar Rs. Three Lac Twenty- Building / Structure And Fixtures Property Situated At (Property 1)
Haresh Bhai Jayanti Bhai [Co- Three Thousand Two Amreli Gujarat 364515- Admeasuring 333 Sqyds (Property Z)
Borrower), Parmar Kambeshbhai | Hundred Seventy-5ix onlfy | Property Situated At Amreli Gujarat 364515- Admeasuring 124 Sqyds
layntibhai (Co-Borrower), Parmar Hiral| 13-Jan-22 (Property 3) Property Situated At Amreli Gujarat 2364515
Ben Haresh Bhai [Co-Borrower), Admeasuring 111 Sqyds
Parmar Manisha Ben Kamlesh Bhal
|Co-Borrower)

The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken
passession of the property deseribed harein above mentioned table in exercise of powers conferred an him/ her under section 13(4) of the
said [Act 2002] read with Rule 8 of the said rule onthe date mentioned in the above table,

"The borrower's attention is invited to provisions of sub section (8} of section 13 of the Act, in respect of time available, to redeem the secured assets,”

The barrowerin particular and the publicin general is hereby cautioned not to deal with the property and any dealings with the property will be subject
to the charge of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) for the amount and interest thereon mentioned in the above table.
Date :13/05/2022 sd)/-
Place : Ahmedabad Authorised Officer AU Small Finance Bank Limited

Is your opinion yours?

Your opinion should belong to you.

A voice that is your own.

Undeterred. Uncompromised. And brave.
A conscience that isn’t at peace,

until the truth is uncovered.

A mind that isn’t fuelled by

someone else’s thoughts.

Where actions are based on informed opinions
and not ignorant assumptions.

Because it’s not about going where everyone goes.
Or being part of a trend because it is one.

Or taking sides because you don’t know enough.

It’'s about freedom.
The freedom to have an opinion that’s yours.

At Indian Express, we stand by this freedom.
We celebrate it by being unbiased and independent.
And by having a voice that isn’t afraid to speak its mind.
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